FORM A
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process [or
Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE IE CREDITORS OF SADGURU MULTITRADE PRIVATE LIMITED

Rru:v ANT PART]CU LARS

L [ —

6.

9.

10.

Name of corporate debtor

Date ol incorporation of corporate debtor
Authority  under which
incorporated / registered
Corporate  Identity No. / Limited
Identification No. of corporate debtor
Address of the registered olffice and principal olfice
(if any) of corporate debtor

corporatc  debtor s

Liability

Insolvency commencement date  in
corporate debtor

Estimated date of closure of insolvency resolution
process
Name and registration number of the insolvency

profcssional  acting  as  interim  resolution
profecssional
Address and ce-mail of the interim  resolution

professional, as registered with the Board

Address and e-mail to be used for correspondence
with the interim resolution prolessional

Last date for submission of claims

Classces of creditors, il any, under clause (b) of sub-
scction (6A) ol section 21, ascertained by the interim
resolution professional (IRP)

Names of Insolvency Professionals identified to act
as Authorised Representative of creditors in a class
('Three names for cach class)

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

respeet of

November 13, 2023

Sadguru Multitrade Private Iimited
I'ebruary 20, 2007
Registrar of Companics - Mumbai

U74999M112007PT'C'168002

Registered  Address:  3rd  Floor, Multiplex |
Building, Nirmal Lifestyle, ..13.8. Marg, Mulund |
(West), Mumbai - 400080

May 17, 2023 (Date of Hon'ble NCL.T order)
(*May 18. 2023. Date of receipt of order by IRP)

Name: Mr. Arun Kapoor
Regn No:  IBBI/IPA-003/1P-N00030/2017-
18/10230

Registered Address: G-601, Army Co-operative
Housing Socicty. Sector- 09, Nerul (Fast), Navi
Mumbai, Maharashtra 400706

Email Id: arun.kapoors8 ¢ vahoo.in

Process Specific Address: Arun Kapoor c/o
Ancoraa Resolution Private Limited, 1412, 141
Iloor, Real Tech Park, Scctor 30 A, Vashi, Navi
Mumbai - 400 703.

Process Specific Email Id:
cirp.saduuruid'ancoraa.com

June 01,2023
NA

NA

/tbbi.gov.in‘home/downloads
]’h_\f.smal /\ddlu,s. N.A.

Notice 1s hereby given that the National Company Law Tribunal. Mumbai Bench -V has ordered the
commencement of a corporate insolvency resolution process of the Sadguru Multitrade Private Limited on

May 17, 2023, vide order no. C.P. ;
1s M

ay 18, 2023).

381 012022, (Date of receipt ol order by Interim Resolution Professional

The creditors of Sadguru Multitrade Private Limited., are hereby called upon to submit their claims with

prool on or before June 01, 2023.

entry No. 10.

The financial creditors shall submit their claims with proof by clectronic means only.
may submit the claims with proof in person, by post or by clectronic means.

Submission of fulse or misleading proofs of claim shall attract penalties.

Date: May 20, 2023

Place: Mumbai

to the Interim Resolution Professional at the address mentioned against

All olhm creditors

Intefim Resolutioy PFofcssional

In the matter of Sadguru Multitrade Private Limited
IBBI Regn. No. IBBI/IPA-003/1P-N0O0030/2017-

18/10230



